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CENTRAL ADMINISTRATXIt TRIBWAL 
8ANGALORE BENCH /!p $ 

Commercial Complex (BOA). 
Indiranagar 
Bangalore - 560 038 

. 	. 	
Dated 

22 JUN 198 
APPLICATION NO. 	 902

J88(F) 
W. P. NO. 

 

	

221i6ant1 . 	
. Respondent() 

Shri H. Thippeieh 	 V/s 	The • enior Supdt. of Post Off'ices,-Kolaz, 
To 	 & another 

1.• Shri.H. Thippaiah 
C/o. Shri G.A. Srikante Gowda 
Advocate 	. 
No. 39 (Old No. 57), 'Laxmi Nivas' 
V Cross, Vaaanthnagar 
Bangalore - 560 052 

2. Shri G.A. Srikante Gowda 
Advocate  
No, 39 (old No. 57)  'Laxmi Nivas' 
V Cross, Vasanthnagar 
Bangalore - 560 052 

Subject : 	ING COPIES OF ORDER PASso BY THE BENCH 

- 	 • Please find enclosed herewith the copy of ORDER 
passed by-this Tribunal in the above said application(s) an 	17-6..88, 

Encl As above 	

c) c_ 	

VDEREGRAR 



—(.s.PuTji1Yfl1 
VICE CHI\IRMANI 

17.6 .1988 

(L.H.A.REGO) 
P1EMBER(A) 
17.6.1988 

TRUE COPY 

In the Central Administrative 
Tribunal Barigalore Bench, 

Barigalore 

H. Thippaish 

GA. Srikante Gowda 

 

9a2/88(r) 

Ordereet (contUr Senior SPtr of  Post Offices, Kólar 
ano 

Office Notes Orders of Tribunal 

KS P/ LHM R £1 

ORDER 

Shri G.A. Srikante Gowda, learned 

ôounsel for the applicant, in our opinion, 

very rightly seeks leave to withdraw 

this application with liberty reserved 

to approach the authorities concerned 

for redressal of grievance of the appli-

cant. We consider it proper to grant 

this requesl,. We, therefore, grant this 

request, 	app'lication 

r withdraw~o J?47A. 

CENTRAL ADMINISIR VE TRIUNAL 
BANGAL ORE 


